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The Petitioner and Corporate Debtor arrived at settlement terms and

withdrawal memo having not yet been filed by the petitioner, list this matter for

filing withdrawat memo on 21.11.2017.

sd/-
V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)

Kalpesh Khushadas Goradia
V/s

Madhu Tex Industries Lld.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.


